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GENERAL ADMINISTRATION DEPARTMENT
(Co-Ordination Branch)
NOTIFICATION
Delhi, the 13th April, 2026

F. No. 53/841/GAD/CN/2026/2278-2321.— In exercise of the powers conferred by Section 25 of the
Negotiable Instruments Act, 1881 (26 of 1881), read with the Government of India, Ministry of Home Affairs'
Notification No. U-11030/2/73-UTL dated 28.06.1973, the Lieutenant Governor of the National Capital Territory of

Delhi is pleased to declare 14th April, 2026 (Tuesday) to be a holiday on account of the birth anniversary of
Dr. B. R. Ambedkar.

By Order and in the Name of the Lieutenant Governor
of the National Capital Territory of Delhi,

PRADEEP TAYAL, Jt. Secy.
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